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qEF TREEH i ST A
g

T feeett, 12 awaT, 2025

FT.3T. 5160(37).— FelT TALHL, TP TTAT AT 1956 (1956 F1 48) (& o za+
TET I ATATAT Fgl AT §) &7 3 T AT IT-GT (1) TR T& ARAT AT TIN Fd g0, T
THTETT BT S o TATH [ Fledw 1T & Qi Srer § NH206 (JTE s 9@aT 69) & ..
174.00 & fF.#1.217.00 % F J-gve & AT (FSTH/AeE AesT qZa/ 4-99 FT I A1),
LA, T ST TATAT & Al TS & (10 ag A rufera g ST |@ferd auie = srqg=t § ar
AT, UHT S T SS9 LA 6 SO ST Al S0 el g |

Fre AT =Af<h, ST 3<% 9 # Baas g, S At aw &t g 37 it IT-am7 (1) F eI qarh
TSI o TorT UHT qIF 3 ITANT 92 TSI § TH ATSEEAAT & TR il a0 & e & & fae st
AT TR T THAT |

THT Tos ATy qerT ST, 9297 U U U 3, U U= U s, e #r forfeq =7 &
TEQT T STTUST 37 IEH IHH AT ATARIAT 0T SITUI 3T Teqw TTIERTS, AT IRl Hf FTd &9 7
77 frelt fafere T9raT g7 7 S &7 @9 T ST UHT a6l g9ars & TETq a7 UHT 3% i
T F THT, IE FIS 2T, OF T49 TR aeds G0, A9 g0 AT qf AIdl AT FT
TRAT AT SAATATT FHT AT |

I AT T AT 3T T IT-ATT (2) F el Teqq Irrerrrr gr foFar war #ws oft sraer
faw g |
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TH ATAGAAT 6 AT A ATAT A 6 L@ T T A TAT TTHRT 6 I wAAT |
YA & AT 39HT [aag =gt grer Adreqor frar ST aerar g |

ATIAT

FeATaeh T o faar forer § NH 206 (781 TSTHT 9647 69) & .41, 174 5 .. 217 &
oI oot Y ST ATt S3=T TR STrar 6T giga i &7 gferg fHawor |

ST T ATH: FA1EH ISEEIEICHREETRT
Ehjﬁiﬁ qaeAr gedT qRA AT TER | g AR || G w5 aew R EICERT
qeaT (RIGIRETIE) (FFT)
1 2 3 4 5 6

qTeLe 7 AT ferEs

T T ATH: ST

1 1 IGELl EECS 0.3045 (F%7 ) 0.3045
2 101 fasft EE 0.0281 (247 ) 0.0281
3 102 IBELl EECS 1.255 (ZFaY) 1.255
4 104 fasft EE 0.2518 (3F:47) 0.2518
5 106 fasft EE 0.3851 (247 ) 0.3851
6 107 fasft LgLEr 0.2865 (FF47 ) 0.2865
7 108 fasft T 0.2622 (FFI7 ) 0.2622
8 109 fasft LgLEr 0.2654 (FFI7 ) 0.2654
9 110 fasft EE 0.0384 (zF47) 0.0384
10 111 fasft EE 0.2605 (247 ) 0.2605
11 119 IGELl EECS 0.1196 (37 ) 0.1196
12 120 BELl EE 0.2199 (FFI7 ) 0.2199
13 15 REl EE 0.3155 (247 0.3155
14 28 fasft EE 0.0209 (FF47 ) 0.0209
15 29 IGEl ULER] 1.4981 (ZFTT) 1.4981
16 30 IGELl ST 0.3432 (F%#7) 0.3432
17 31 T HEl 0.8924 (ZF:47 ) 0.8924
18 39 IEEil ELA 0.007 (Fa7) 0.007
19 4 fasft EE 0.319 (FFT ) 0.319
20 40 REl EE 0.7245 (3F47) 0.7245
21 41 TR Kk 0.9596 (FFT7 ) 0.9596
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22 42 BEL EEA 0.2031 (FFAT) 0.2031
23 5 GREAER] ILDIETS Y 0.0622 (FFTT ) 0.0622
24 6 IGEl ELA 0.07 (8%aT) 0.07
i T ATH: R

25 140 HqTHTT =TT 0.2351 (ZFA¥) 0.2351
26 150 HTHTT T 0.0739 (Z%47 ) 0.0739
27 Road GECARA] UEREEE 1.3702 (FA7) 1.3702
e T ATH: IV

28 265 BELI EEA 0.0035 (247 ) 0.0035
29 266 BELI LG LET 0.6463 (ZF4T ) 0.6463
30 267 IGELl EECS 0.23 (F%aT) 0.23
31 268 BELI EEA 0.8447 (2547 ) 0.8447
32 269 IGELl EECS 0.7655 (3T ) 0.7655
33 270 BELI EEA 0.3369 (ZF47 ) 0.3369
34 273 BELI EEA 0.0246 (ZFTT ) 0.0246
35 280 qTHT I 0.0021 (FFaT ) 0.0021
36 281 BELI EEA 0.9436 (ZFTT ) 0.9436
37 283 BELI EEA 0.2696 (FFTT ) 0.2696
38 315 BELI EEA 0.6041 (ZFaT ) 0.6041
39 326 BELI EEA 0.1612 (¥4 ) 0.1612
40 327 IGELl EE3 1.0065 (FTT) 1.0065
41 328 IEEil ELA 0.53 (BF7) 0.53
42 330 BEL EEA 0.4891 (FFTT ) 0.4891
43 331 IGEl ELA 1.037 (3FT7) 1.037
44 Road TR UEGEEA 0.2059 (ZFT ) 0.2059
e T AT oA

45 10 IEEil ELA 0.3388 (ZFT) 0.3388
46 11 BEL EEA 0.3484 (ZFIT) 0.3484
47 12 IGELl EES 0.4913 (37 ) 0.4913
48 13 IGEl ELA 0.5723 (3%7) 0.5723
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49 18 qCHT EME] 0.0021 (F%T) 0.0021
50 19 IGELl EES 0.0577 (F%aT ) 0.0577
51 Thunga River qCHT ELE 0.2391 (F%7) 0.2391
Total 20.922

[T. H. NHAI/4lane TMK-SMG/LA/Karnataka/Notif./3a-Corrigendum/NH-206/3A]

o FHTEET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th November, 2025

S.0. 5160(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening /four laning etc.,), maintenance, management and operation of National Highway No.206 (New NH-69)
from Km 174.00 to Km 217.00 in Shivamogga District in the state of Karnataka, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SLAO, Shivamogga, in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling within the proposed Right of Way of
National Highway No0.206 (New NH-69) from Km 174.00 to Km 217.00 in Shivamogga District in the State of

Karnataka.

State: KARNATAKA ||District: SHIVAMOGGA |
SI. No. |[|Survey/Plot Number|[ Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

L1 | 2 | 3 L4 | 5 I 6 |
|Taluk: Shivamogga |
|Village: Toppinagatta |
I I ||Private |[wet | 0.3045 (Hectare )|| 0.3045|
12 [[101 ||Private [[Wet [ 0.0281 (Hectare )| 0.0281]
3 102 ||Private |[wet I 1.255 (Hectare )|| 1.255]
l4 104 ||Private [[wet | 0.2518 (Hectare )|| 0.2518|

5 106 ||Private [[wet | 0.3851 (Hectare )| 0.3851]
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l6 1107 ||Private INAK | 0.2865 (Hectare )| 0.2865|
17 108 ||Private ||Dry | 0.2622 (Hectare )| 0.2622]
B [[t09 |[Private [INAK [ 0.2654 (Hectare )| 0.2654]
l9 [l110 ||Private [[wet || 0.0384 (Hectare )|| 0.0384]
110 111 ||Private |[wet | 0.2605 (Hectare )| 0.2605]
11 119 ||Private [[wet [ 0.1196 (Hectare )|| 0.1196|
12 [l120 ||Private [[wet || 0.2199 (Hectare )|| 0.2199|
13 15 ||Private |[wet | 0.3155 (Hectare )| 0.3155|
14 128 ||Private [[wet [ 0.0209 (Hectare )|| 0.0209|
|15 ”29 ||Private “Garden ” 1.4981 (Hectare )“ 1.4981|
16 1130 ||Private |IDry | 0.3432 (Hectare )|| 0.3432)
[17 31 ||Common ||dry | 0.8924 (Hectare )| 0.8924]
18 1139 ||Private [[wet I 0.007 (Hectare )| 0.007|
[19 [l4 ||Private [[wet I 0.319 (Hectare )| 0.319]
120 [l40 ||Private |[wet | 0.7245 (Hectare )| 0.7245]
21 ll41 ||Government  |[Lake | 0.9596 (Hectare )|| 0.9596|
22 [l42 ||Private [[Wet | 0.2031 (Hectare )| 0.2031]
|23 “5 ||Government ||Graveyard || 0.0622 (Hectare )“ 0.0622|
|24 ”6 ||Private ||wet || 0.07 (Hectare )” 0.07|
|Village: Harige |
125 [[140 ||Common ||dry | 0.2351 (Hectare )| 0.2351]
126 11150 ||common l|dry | 0.0739 (Hectare )|| 0.0739)|
|27 ||Road ||Government ||Government || 1.3702 (Hectare )” 1.3702|
|Village: Urugaduru |
128 265 ||Private [[wet | 0.0035 (Hectare )|| 0.0035|
129 |l266 ||Private [INAK | 0.6463 (Hectare )| 0.6463|
130 267 ||Private |[wet I 0.23 (Hectare )| 0.23]
131 268 ||Private [[wet | 0.8447 (Hectare )| 0.8447|
[32 |l269 ||Private [[wet | 0.7655 (Hectare )| 0.7655]
33 270 ||Private |[wet | 0.3369 (Hectare )| 0.3369)]
134 273 ||Private [[wet | 0.0246 (Hectare )| 0.0246|
135 [l280 ||common [[wet | 0.0021 (Hectare )| 0.0021]
36 281 ||Private [[wet || 0.9436 (Hectare )|| 0.9436|
137 1283 ||Private |[wet | 0.2696 (Hectare )|| 0.2696|
38 315 ||Private [[wet [ 0.6041 (Hectare )|| 0.6041]
39 326 ||Private [[wet | 0.1612 (Hectare )|| 0.1612]
40 1327 ||Private |[wet | 1.0065 (Hectare )|| 1.0065]
|41 ||328 ||Private ||wet || 0.53 (Hectare )” 0.53|
l42 330 ||Private [[wet || 0.4891 (Hectare )|| 0.4891]
43 1331 ||Private |[wet I 1.037 (Hectare )|| 1.037
|44 ||Road ||Governmer1t ||Govemment || 0.2059 (Hectare )” 0.2059|
|Village: Sulebailu |
l45 10 ||Private [[wet | 0.3388 (Hectare )|| 0.3388)
l46 11 ||Private [[wet | 0.3484 (Hectare )| 0.3484|

47 12 ||Private [[wet | 0.4913 (Hectare )| 0.4913)|




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

l48 113 ||Private [[wet | 0.5723 (Hectare )|| 0.5723|
|49 || 18 ||Government ||Kharab || 0.0021 (Hectare )|| 0.002 l|
50 [l19 ||Private [[wet [ 0.0577 (Hectare )|| 0.0577|
|51 “Thunga River ||Government “Canal ” 0.2391 (Hectare )“ 0.2391|
| Total| 20.922|

[F. No. NHAI/4lane TMK-SMG/LA/Karnataka/Notif./3a-Corrigendum/NH-206/3A]
SHAIKH AMINKHAN, Director
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